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>~ APPELLANT

‘W p/m.ac "‘ ("ML’A,& // ?/42/)
ﬂammc CZ{‘J/_:'JWJQ%—»JW R romnant

J

S. Aveear No. /0630v 1864 ~ In the High Court of Judicature at Bombay.

VICTORIA by the Grace of God of the United King dom of (neat Britain
Civil. 'md Ireland Queen DLfender of the Faith To -S4 s bo s VAL /w -

; Aﬁ'ume/ e il g /hu oe of the District
éé)[).__, 1oL of ﬂw—zw s at fw“fva/ (JR]ITI'\G :
POWAL: Whereas upon an application from AV cete (4 42,/4., vee / p

" R % Appellant,

presu:lted to us in our High Court of Iudlcﬂture at Bnmlnv on the * /&~ "tl.w

of @L&M})] aying for the admission of a Special Appeal againste
ol 7 decision’ in the aboy ¢ case; - We being willing for certain reasons

that‘all and singular the Pr OLeLdm(rs and Records in the above suit be sent

before us, do commaml you that you 1 send and certify to us, under your hand

and seal of office, into our said High Court, Wltll]ll.?gw days from your receipt

hereof, together with this our Writ, all and singular the Proceedings and Records

in the suit aforesaid, that we may cause further to be (Iune therein * what

of right and according to Lawand custom we shall s fit to be done.  Witness

Sir Marrnew Ricaarp Savsse, Knight, Chief Justice at Bombay aforesaid,

this @/f 2l H day of Coje,c. o2l el ——— One thousand eight

hundred an cntv-

A7t @/W//jfp : :
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